Explanation on behalf of CPCB regarding delay in filing the committee

report Original Application No. 67 (2022) “Ram Dass Vs. State of

Rajasthan & Ors.”

In compliance of Hon’ble NGT order dated 17.3.2023 in OA 67 of 2022,
Central Pollution Control Board submits that the following actions have been

taken:

Chronology of events:

Date Action taken Enclosures
20.3.2023 | CPCB, Regional  Directorate, | Copy of the e-file noting is
Bhopal initiated the process for | at Annexure-I
constituting the Committee with
the approval of competent
authority
28.03.2023 | Various correspondence were | Copy of communications
to made with the Expert Members of | enclosed as Annexure-II
31.03.2023 | NIT-Jaipur, NEERI, Delhi &
Nagpur, CPCB, Regional
Directorate, Chandigarh & Head
Office and Rajasthan  State
Pollution Control Board (RSPCB)
for the nomination of officials.
03.04.2023 | Nomination received form MNIT, | Copy enclosed as
Jaipur and Annexure-III.
NEERI, Nagpur
06.04.2023 | CPCB nominated Copy enclosed as
Sh. Sunil Kr. Meena & Annexure-IV.
Sh. Vinay Prabhakar, CPCB,
Delhi after the approval of
Competent authority
17.04.2023 | Nomination received from | Copy enclosed as
Rajasthan State Pollution Control | Annexure-V.
Board
18.04.2023 | Committee Office Order issued by | Copy enclosed as
CPCB with the ToR Annexure-VI.
24.4.2023 | As per the CPCB letter the another | Copy enclosed as
committee member was identify in | Annexure-VII.
place of Sh Vinay Prabhakar, who
was approved as special Invitee.
24.04.2023 | The in-Principal approval was | Copy enclosed as
provided by Dr Neeraj Jain, CBRI | Annexure-VIII.
as to join committee as an expert.
The revised office order regarding
constitution of Expert Committee
was issued




26.04.2023

S

The committee held its 15t meeting
and discussed & planned on
- Brick kiln survey
- CAAQMS data
- Study of IIT Kanpur on the
impact of Brick kilns on Air
Quality in NCR region
- Earlier studies on brick
kilns carried out in Dholpur,
Sriganganagar of Rajasthan
state

Copy enclosed
Annexure-IX.

as

17.5.2023

The committee held its 274 meeting
and discussed on the field survey
outcome, dispersion modelling,
Soil sampling & pending
information’s related to Air Quality
data, brick kiln survey & others

Copy enclosed
Annexure-X.

as

9.6.2023

CPCB vide its letter dated 9th June
2023 seek the suggestions from
the representatives of different
brick kiln associations of Sikar,
Alwar, Bikaner, Sriganganagar,
Bharatpur, Jaipur of Rajasthan
state. Suggestions were sought on
the use of PNG or any alternative
fuel, difficulties in conversion of
kilns from FCBTK to Zig-zag
technology, use of ash in brick
manufacturing and operation of
kilns for fixed durations.

The representation received from 5
associations representatives of
Bharatpur, Jaipur, Sriganganagar
districts received lastly on
3.7.2023

Copy enclosed
Annexure-XI

as

9th to 10th
June 2023

To study the impact of brick kilns
operation on loss/degradation of
top soil, total 16 soil samples were
collected from 03 districts viz.
Sriganganagar, Churu & Ajmer
from agricultural land & mined
out area to assess the soil quality
for total 10 parameters viz. pH,
EC, Organic Carbon, N, P, K, Fe,
Mn, Zn & Cu.

The samples were sent to ICAR-
Indian Institute of Soil Science,

Copy enclosed
Annexure-XII

as




Bhopal on 19.6.2023 for required
analysis. The report is pending.

4.7.2023 The month-wise air quality data of | Copy enclosed as
10 CAAQMS stations installed by | Annexure-XIII
RSPCB were received

5.7.2023 The pending GPS location of brick | Copy enclosed as

kiln survey were received from
RSPCB

Annexure-XIV

é \‘1"‘\‘}0}} |

(Sunil Kumar Meena)
Scientist-D
CPCB, Bhopal
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Note # 43

30/01/2023 10:34 AM
SUNIL KUMAR MEENA
(DIVISIONAL HEAD (LAW))

Note # 44

ways and means, if any, by which sustenance of brick kilns activities may be viable. It will be open to
CPCB to nominate in-house or other Experts. The CPCB may alse explore viability of PNG as
replacement of coal and other best practices in terms of fuel used, at other places. It will be open to the
brick kilns owners/associations to give any other suggestions or alternatives for consideration by
CPCB in spirit of collaboration with a view to find a solution. The CPCB may constitute an expert
Conumittee within three weeks which may give its report within six weceks thereafter.” ( at page 144 )

Further, " The Committec referred above must include in the report the month wise data of
SAAQMS with respect to PM concentration for the year 2021-2022, district wise with regard to PM
2.5 and PM 10 in addition to the report on 1) Impact of brick kilns operation on loss/degradation of
top soil, 11) study involving Carrying Capacity Assessnient of brick kilns with adequate saniples in
terms of number of brick kilns and days for which monitoring be conducted, iii) Evaluation of the
performance of brick kilns against the background concentration and carrying capacity of the area and
iv) Impact on Brick Kilns operation on ambient air in categorized different districts of State of

Rajasthan.” ( at page 145)

Report of the CPCB on the above analysis may be filed before the next date of hearing.

The next date of hearing in the matter is 02.05.2023

'V 20/03/20232:59 PM
' HITESH KHICHI
(LEGAL ASSISTANT)

Note # 45




As the matter is related to Brick Kilns, their operation viability on PNG, carrying
capacity, impact on top soil etc. And as IPC-V division has earlier executed
similar works in other NGT matters.

Put up for forwarding to competent authority for nomination of officer of IPC-V in
compliance of the NGT order please.

Page: 14

SUNIL KUMAR MEENA
(DIVISIONAL HEAD (LAW))

Note # 46

Please refer note#44 &45 .

R

the matter of Ram Das Vs State of Rajasthan & Ors.( kindly see page no.140-
146, para 9). CPCB has to constitute the 5 member expert committee with in 3
weeks and submit the report with in 6 weeks time. RD Bhopal has also sent
request letters to NEERI , NIT Jaipur, CBRI Delhi and RSPCB Jaipur for
nominating concern officials for this committee and confirmation received only
from NEERI & CBRI. Therefore, MS may kindly nominate one official from IPC-V

division who is looking after the brick kilns.

P JAGAN
(REGIONAL DIRECTOR (BHOPAL))

PRASHANT GARGAVA
(MEMBER SECRETARY)

SANJAY KUMAR GUPTA
(DIVISIONAL HEAD (IPC-V))

Page: 15




(i) CPCB to "constitute a Committee of five experts to suggest ways and means, if any, by
which sustenance of brick kilns activities may be viable. It will be open to CPCB to
nominate in-house or other Experts.

(i) CPCB may also explore viability of PNG as replacement of coal and other best practices
in terms of fuel used, at other places. It will be open to the brick kilns owners/associations to
give any other suggestions or alternatives for consideration by CPCB in spirit of collaboration
with a view to find a solution.

(iii) CPCB may constitute an expert Committee within 03 weeks which may give its report
within 06 weeks thereafter."

In compliance of the aforesaid order of Hon'ble NGT (CZ2), it is submitted that RD, Bhopal
has already been sought nomination from NEERI, NIT Jaipur, CBRI and RSPCB.

Further, it is submitted kg;g Shn Sunil Kumar Meena,
member from RD, Bhopal as of the Committe
opal's letter dated 3&33.2923 to nominate a suitable C

7, Sh. Vinay Kumar, Scientist-C may be nominated, please.

1

Submitted for kind consideration and approval, please.

05/04/2023 2:59 PM
G. RAMBABU
(SCIENTIST-D (IPC-1V))

Note # 50
« Note#44 45 and 49 may kindly be seen.

« In compliance of Hon'ble NGT order dated 17.03.2023 in the matter OA No.
67/2023(CZ) ( Ram Das Vs State of Rajasthan & Ors), Shri Suneel Kumar
Meena, Sc D from RD (Bhopal) has been nominated as member of the
Committee. As desired by RD ( Bhopal), Sh Vinay Prabhakar, Sc C may join
the Committee as specra! invitee to assist the Committee in the matter.

« Submitted for perusal and approval please.

Page: 16
05/04/2023 3:26 PM
SANJAY KUMAR GUPTA
(DIVISIONAL HEAD (IPC-V)Y
Note # 51
05/04/2023 6:34 PM

PRASHANT GARGAVA
(MEMBER SECRETARY)



Note # 52
For n/a,please.

06/04/2023 11:34 AM

Note # 53

Note # 54

23/04/2023 8:23 PM

Note # 55

SANJAY KUMAR GUPTA
(DIVISIONAL HEAD (IPC-V))

P JAGAN
(REGIONAL DIRECTOR (BHOPAL))

Page: 17

SUNIL KUMAR MEENA
(SCIENTIST-D (TECH))

HITESH KHICHI
(LEGAL ASSISTANT)
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Central Pollution Control Board “Annexuie - D
Regional Directorate, Bhopal

MadhyaPradesh

From : Sunil Kr Meena <sunil.cpcb@gov.in> Tue, Mar 28, 2023 11:15 PM

Subject : Re: Request to extend your guidance as expert
member in NGT matter related to Bick Kilns

To : Sanjeev Goyal <sk_goyal@neeri.res.in>
Respected Sir,

Hon'ble National Green Tribunal (CZ) vide its order dated 17.3.2023 in O.A. 67 of 2022
in the matter of Ram Dass Vs State of Rajasthan directed CPCB to submit a report on
issues related to Brick kilns special mention to Rajasthan.

Para 5, 6, 9 & 10 of this order are related to direction. Similar types of directions were
also given in previous matters too where CPCB, Delhi has carried out detailed reporting
and submitted the same.

Hon'ble NGT also directed CPCB to constitute 05 in-house expert committees or
engage experts from outside. In this regard, | had a discussion with Regional Director,
Bhopal & also with Sh S K Gupta, DH, IPC-V too. And it was suggested to request your
good self to extend support as one of the committee members.

As earlier too in various matters technical guidance was provided by you to CPCB,
Bhopal office too and that resulted in quality reports. | request you to please accept the
request to be one of the members.

Secondly, members from NIT Jaipur, CPCB, and RSPCB shall be engaged as
committee members.

From: "Sunil Kr Meena" <sunil.cpcb@gov.in>

To: "Sanjeev Goyal" <sk_goyal@neeri.res.in>

Cc: "Pentani Jagan" <cpcb.bhopal@gov.in>

Sent: Tuesday, March 28, 2023 11:03:39 PM

Subject: Request to extend your guidance as expert member in NGT matter related to
Bick Kilns

Respected Sir,

Hon'ble National Green Tribunal (CZ) vide its order dated 17.3.2023 in O.A. 67 of 2022 in the matter of
Ram Dass Vs State of Rajasthan directed CPCB to submit a report on issues related to Brick kilns ‘
special mention to Rajasthan. In this regard, as discussed a few days back on this matter, | would like
to please extend your technical guidance, please.

https://email.gov.infh/printmessage?id=C:21 053&tz=Asia/Kolkata&xim=1 5 3
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Para 5, 6, 9 & 10 of this order are related to direction. Similar types of directions were also given in
previous matters too where CPCB, Delhi has carried out detailed reporting and submitted the same.

Hon'ble NGT also directed CPCB to constitute 05 in-house expert committees or engage experts from
outside. In this regard, | had a discussion with Regional Director, Bhopal & also with Sh S K Gupta,
DH, IPC-V too. And it was suggested to request your good self to extend support as one of the
committee members.

As earlier too in various matters technical guidance was provided by you to CPCB, Bhopal office too
and that resulted in quality reports. I request you to please accept the request to be
one of the members.

Secondly, members from NIT Jaipur, CPCB, and RSPCB shall be engaged as committee members.

Regards

Sunil Kumar Meena, Scientist-D
Central Pollution Control Board
Regional Directorate, Bhopal
MadhyaPradesh

Regards

Sunil Kumar Meena, Scientist-D
Central Pollution Control Board
Regional Directorate, Bhopal

MadhyaPradesh
From : Sunil Kr Meena <sunil.cpcb@gov.in> Tue, Mar 28, 2023 11:03 PM
Subject : Request to extend your guidance as expert member #1 attachment

in NGT-matter related to Bick Kilns
To : Sanjeev Goyal <sk_goyal@neeri.res.in>
Cc : Pentani Jagan <cpcb.bhopal@gov.in>

Respected Sir,

Hon'ble National Green Tribunal (CZ) vide its order dated 17.3.2023 in O.A. 67 of 2022 in the matter of
Ram Dass Vs State of Rajasthan directed CPCB to submit a report on issues related to Brick kilns
special mention to Rajasthan. In this regard, as discussed a few days back on this matter, | would like
to please extend your technical guidance, please.

Para 5, 6, 9 & 10 of this order are related to direction. Similar types of directions were also given in
previous matters too where CPCB, Delhi has carried out detailed reporting and submitted the same.

Hon"ble NGT also directed CPCB to constitute 05 in-house expert committees or engage experts from
outside. In this regard, | had a discussion with Regional Director, Bhopal & also with Sh S K Gupta,

https://femail.gov.in/h/printmessage?id=C:21053&tz=Asia/Kolkata&xim=1 41
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DH, IPC-V too. And it was suggested to request your good self to extend support as one of the
committee members.

As earlier too in various matters technical guidance was provided by you to CPCB, Bhopal office too
and that resulted in quality reports. I request you to please accept the request to be
one of the members.

Secondly, members from NIT Jaipur, CPCB, and RSPCB shall be engaged as committee members.

Regards

Sunil Kumar Meena, Scientist-D
Central Pollution Control Board
Regional Directorate, Bhopal
MadhyaPradesh

- 17.3.2023
383 KB

https://femail.gov.in/h/printmessage?id=C:21053&tz=Asia/Kolkata&xim=1 7'
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Email Sunil Kr Meena

Re: MOST IMPORTANT: Technical Guidance required in NGT matter

From :Narender Sharma <narendersharma.cpcb@gov.in> Wed, Mar 29, 2023 08:18 AM

Subject : Re: MOST IMPORTANT: Technical Guidance
required in NGT matter

To : Sunil Kr Meena <sunil.cpcb@gov.in>

Cc : Pentani Jagan <cpcb.bhopal@gov.in>, S.K. Gupta
<skg.cpcb@nic.in>, gurnam
<gurnamsingh.cpcb@nic.in>

Sir,

With reference to then trailing email, it is submitted that undersigned is looking after
J&K, Himachal Pradesh, Ladakh area and remains most of the time in the filed in
connection with various NGT matters and VIP reference. Therefore, participating as
one of the members for a matter related to Rajasthan may not be feasible
and fruitful.

IPC-V has been looking after such matters for the last three years addressing the
orders of Hon'ble NGT and Hon'ble Supreme Court in the similar matters, without my
involvement. Further, various committees have been constituted by IPC-V during last 3
years to address this issue and therefore references of such experts capable to do
justice with the assignment in the interest of CPCB are available with [PC-V.

However, as discussed, I'll always remain available to support you
technically in this matter as and when required, despite not being part of
Committee, as is being done in other matters, as per directions of the
Competent Authority.

Thanks and regards

Narender

From: "Sunil Kr Meena" <sunil.cpcb@gov.in>

To: "Narender Sharma" <narendersharma.cpcb@nic.in>

Cc: "Pentani Jagan" <cpcb.bhopal@gov.in>, "S.K. Gupta" <skg.cpcb@nic.in>

Sent: Tuesday, March 28, 2023 10:58:18 PM
Subject: MOST IMPORTANT: Technical Guidance required in NGT matter

Respected Sir,

https://email.gov.in/h/printmessage?id=C:21057 &tz=Asia/Kolkata&xim=1
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Hon'ble National Green Tribunal (CZ) vide its order dated 17.3.2023 in O.A. 67 of 2022
in the matter of Ram Dass Vs State of Rajasthan directed CPCB to submit a report on
issues related to Brick kilns special mention to Rajasthan. In this regard, as discussed a
few days back on this matter, | would like to please extend your technical guidance,
please.

Para 5, 6, 9 & 10 of this order are related to direction. Similar types of directions were also given in
previous matters too where CPCB, Delhi has carried out detailed reporting and submitted the same.

I request you to please provide guidance as to how to proceed in this matter & what is already
available with CPCB that doesn't require repetition.

Hon'ble NGT also directed CPCB to constitute 05 in-house expert committees or engage experts from
outside. In this regard, I had a discussion with Regional Director, Bhopal & also with DH, IPC-V too.
And it was suggested to request your good self to extend support as one of the committee members.

In this regard, I request you to please accept the request to be one of the
members.

Secondly, members from NIT Jaipur, NEERI Delhi, and RSPCB shall be engaged as committee
members.

Regards

Sunil Kumar Meena, Scientist-D
Central Pollution Control Board
Regional Directorate, Bhopal
Madhya Pradesh

=DM
7/:AP—! -mf:w
Azad' Ka .
AnjritMahOtsaV L aq PR
From : Sunil Kr Meena <sunil.cpcb@gov.in> Tue, Mar 28, 2023 10:58 PM
Subject : MOST IMPORTANT: Technical Guidance required in 21 attachment
NGT matter
To : Narender Sharma <narendersharma.cpcb@nic.in>
Cc : Pentani Jagan <cpcb.bhopal@gov.in>, S.K. Gupta
<skg.cpcb@nic.in>
Respected Sir,
https://email.gov.in/h/printmessage?id=C:21057 &tz=Asia/Kolkata&xim=1 2
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Hon'ble National Green Tribunal (CZ) vide its order dated 17.3.2023 in O.A. 67 of 2022
in the matter of Ram Dass Vs State of Rajasthan directed CPCB to submit a report on
issues related to Brick kilns special mention to Rajasthan. In this regard, as discussed a
few days back on this matter, | would like to please extend your technical guidance,
please.

Para 5, 6, 9 & 10 of this order are related to direction. Similar types of directions were also given in
previous matters too where CPCB, Delhi has carried out detailed reporting and submitted the same.

I request you to please provide guidance as to how to proceed in this matter & what is already
available with CPCB that doesn't require repetition.

Hon'ble NGT also directed CPCB to constitute 05 in-house expert committees or engage experts from
outside. In this regard, I had a discussion with Regional Director, Bhopal & also with DH, IPC-V too.
And it was suggested to request your good self to extend support as one of the committee members.

In this regard, I request you to please accept the request to be one of the
members.

Secondly, members from NIT Jaipur, NEERI Delhi, and RSPCB shall be engaged as committee
members.

Regards

Sunil Kumar Meena, Scientist-D
Central Pollution Control Board
Regional Directorate, Bhopal
Madhya Pradesh

- 17.3.2023
383 KB

https://email.gov.in/h/printmessage?id=C:21057 &tz=Asia/Kolkata&xim=1
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Email Sunil Kr Meena

Request to be expert member in NGT matter related to Brick Kilns

From : Sunil Kr Meena <sunil.cpcb@gov.in> Wed, Mar 29, 2023 04:37 PM

Subject : Request to be expert member in NGT matter 1 attachment
related to Brick Kilns

To : skhandelwal ce <skhandelwal.ce@mni
Cc : Pentani Jagan <cpcb.bhopal@gov.in>

Respected Sir,

Hon'ble National Green Tribunal (CZ) vide its order dated 17.3.2023 in O.A. 67 of 2022 in the matter of
Ram Das Vs State of Rajasthan directed CPCB to submit a report on issues related to Brick kilns
special mention to Rajasthan.

Para 5, 6, 9 & 10 of this order are related to direction. Similar types of directions were also given in
previous matters too where CPCB, Delhi has carried out detailed reporting and submitted the same.

Hon'ble NGT also directed CPCB to constitute 05 in-house expert committees or engage experts from
outside. In this regard, | had a discussion with Regional Director, Bhopal & also with Sh S K Gupta,
DH, IPC-V too. And it was suggested to request your good self to extend support as one of the
committee members.

As earlier too in the NGT matter related to the brick kilns of Sriganganagar, your presence & guidance
as a committee member helped a lot to bring quality report before Hon'ble Tribunal. I request you
to please accept the request to be one of the members.

Secondly, members from NEERI Delhi, CPCB, and RSPCB shall be engaged as committee
members.

Regards

Sunil Kumar Meena, Scientist-D
Central Pollution Control Board
Regional Directorate, Bhopal
MadhyaPradesh

Regards

Sunil Kumar Meena, Scientist-D
Central Pollution Control Board

https://email.gov.in/h/printmessage?id=C:21051&tz=Asia/Kolkata&xim=1
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Regional Directorate, Bhopal
MadhyaPradesh

— 17.3.2023 order.pdf
383 KB

From : abgupta ce <abgupta.ce@mnit.ac.in> Wed, Mar 29, 2023 02:35 PM

Subject : Re: Request to be expert member in NGT matter
related to Brick Kilns

To : Sunil Kr Meena <sunil.cpcb@gov.in>

I am not in a good health and hence cannot accept your offer. Dr. Sumit Khandelwal of
our department has done good work in this area and I suggest his name as a probable
replacement. His email address is as follows:

Sumit Khandelwal <skhandelwal.ce@mnit.ac.in>

Thanks

On Tue, Mar 28, 2023 at 11:15PM Sunil Kr Meena <sunil.cpcb@gov.in> wrote:
Respected Sir,

Hon'ble National Green Tribunal (CZ) vide its order dated 17.3.2023 in O.A. 67 of
2022 in the matter of Ram Dass Vs State of Rajasthan directed CPCB to submit a
report on issues related to Brick kilns special mention to Rajasthan.

Para 5, 6, 9 & 10 of this order are related to direction. Similar types of directions
were also given in previous matters too where CPCB, Delhi has carried out detailed
reporting and submitted the same.

Hon'ble NGT also directed CPCB to constitute 05 in-house expert committees or
engage experts from outside. In this regard, I had a discussion with Regional
Director, Bhopal & also with Sh S K Gupta, DH, IPC-V too. And it was suggested to
request your good self to extend support as one of the committee members.

As earlier too in the NGT matter related to the brick kilns of Sriganganagar, your
presence & guidance as a committee member helped a lot to bring quality report
before Hon'ble Tribunal. I request you to please accept the request to be one of the
members.

Secondly, members from NEERI Delhi, CPCB, and RSPCB shall be engaged as
committee members.

From: "Sunil Kr Meena" <sunil.cpcb@gov.in>
To: "abgupta ce" <abgupta.ce@mnit.ac.in>
https://email.gov.in/h/printmessage?id=C:21051&tz=Asia/Kolkata&xim=1
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Cc: "Pentani Jagan" <cpcb.bhopal@gov.in>
Sent: Tuesday, March 28, 2023 11:06:59 PM
Subject: Request to be expert member in NGT matter related to Brick Kilns

Respected Sir,

Hon'ble National Green Tribunal (CZ) vide its order dated 17.3.2023 in O.A. 67 of 2022 in the matter
of Ram Dass Vs State of Rajasthan directed CPCB to submit a report on issues related to Brick
kilns special mention to Rajasthan. In this regard, as discussed a few days back on this matter, |
would like to please extend your technical guidance, please.

Para 5, 6, 9 & 10 of this order are related to direction. Similar types of directions were also given in
previous matters too where CPCB, Delhi has carried out detailed reporting and submitted the
same.

Hon'ble NGT also directed CPCB to constitute 05 in-house expert committees or engage experts
from outside. In this regard, | had a discussion with Regional Director, Bhopal & also with Sh S K
Gupta, DH, IPC-V too. And it was suggested to request your good self to extend support as one of
the committee members.

As earlier too in the NGT matter related to the brick kilns of Sriganganagar, your presence &
guidance as a committee member helped a lot to bring quality report before Hon'ble Tribunal. I
request you to please accept the request to be one of the members.

Secondly, members from NEERI Delhi, CPCB, and RSPCB shall be engaged as committee
members.

Regards

Sunil Kumar Meena, Scientist-D
Central Pollution Control Board
Regional Directorate, Bhopal
MadhyaPradesh

Regards

Sunil Kumar Meena, Scientist-D
Central Pollution Control Board
Regional Directorate, Bhopal
MadhyaPradesh

A. B. Gupta,

Professor, Department of Civil Engineering,
MNIT Jaipur 302017

B-10, Staff Colony, MNIT Jaipur

https:/femail.gov.in/h/printmessage?id=C:21051&tz=Asia/Kolkata&xim=1
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Phone: 0141-2713259 (O); 2713159 (R), 9414463066

From : Sunil Kr Meena <sunil.cpcb@gov.in> Tue, Mar 28, 2023 11:15 PM

Subject : Re: Request to be expert member in NGT matter
related to Brick Kilns

To : abgupta ce <abgupta.ce@mnit.ac.in>
Respected Sir,

Hon'ble National Green Tribunal (CZ) vide its order dated 17.3.2023 in O.A. 67 of 2022
in the matter of Ram Dass Vs State of Rajasthan directed CPCB to submit a report on
issues related to Brick kilns special mention to Rajasthan.

Para 5, 6, 9 & 10 of this order are related to direction. Similar types of directions were
also given in previous matters too where CPCB, Delhi has carried out detailed reporting
and submitted the same.

Hon'ble NGT also directed CPCB to constitute 05 in-house expert committees or
engage experts from outside. In this regard, | had a discussion with Regional Director,
Bhopal & also with Sh S K Gupta, DH, IPC-V too. And it was suggested to request your
good self to extend support as one of the committee members.

As earlier too in the NGT matter related to the brick kilns of Sriganganagar, your
presence & guidance as a committee member helped a lot to bring quality report before
Hon'ble Tribunal. | request you to please accept the request to be one of the members.

Secondly, members from NEERI Delhi, CPCB, and RSPCB shall be engaged as
committee members.

From: "Sunil Kr Meena" <sunil.cpcb@gov.in>

To: "abgupta ce" <abgupta.ce@mnit.ac.in>

Cc: "Pentani Jagan" <cpcb.bhopal@gov.in>

Sent: Tuesday, March 28, 2023 11:06:59 PM

Subject: Request to be expert member in NGT matter related to Brick Kilns

Respected Sir,

Hon'ble National Green Tribunal (CZ) vide its order dated 17.3.2023 in O.A. 67 of 2022 in the matter of
Ram Dass Vs State of Rajasthan directed CPCB to submit a report on issues related to Brick kilns
special mention to Rajasthan. In this regard, as discussed a few days back on this matter, | would like
to please extend your technical guidance, please.

Para 5, 6, 9 & 10 of this order are related to direction. Similar types of directions were also given in
previous matters too where CPCB, Delhi has carried out detailed reporting and submitted the same.

https://femail.gov.in/h/printmessage?id=C:21051&tz=Asia/Kolkata&xim=1
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Hon'ble NGT also directed CPCB to constitute 05 in-house expert committees or engage experts from
outside. In this regard, | had a discussion with Regional Director, Bhopal & also with Sh S K Gupta,
DH, IPC-V too. And it was suggested to request your good self to extend support as one of the
committee members.

As earlier too in the NGT matter related to the brick kilns of Sriganganagar, your presence & guidance
as a committee member helped a lot to bring quality report before Hon'ble Tribunal. I request you
to please accept the request to be one of the members.

Secondly, members from NEERI Delhi, CPCB, and RSPCB shall be engaged as committee
members.

Regards

Sunil Kumar Meena, Scientist-D
Central Pollution Control Board
Regional Directorate, Bhopal
MadhyaPradesh

Regards

Sunil Kumar Meena, Scientist-D
Central Pollution Control Board
Regional Directorate, Bhopal

MadhyaPradesh
From : Sunil Kr Meena <sunil.cpcb@gov.in> Tue, Mar 28, 2023 11:06 PM
Subject : Request to be expert member in NGT matter ~1 attachment

related to Brick Kilns
To : abgupta ce <abgupta.ce@mnit.ac.in>
Cc : Pentani Jagan <cpcb.bhopal@gov.in>

Respected Sir,

Hon'ble National Green Tribunal (CZ) vide its order dated 17.3.2023 in O.A. 67 of 2022 in the matter of
Ram Dass Vs State of Rajasthan directed CPCB to submit a report on issues related to Brick kilns
special mention to Rajasthan. In this regard, as discussed a few days back on this matter, | would like
to please extend your technical guidance, please.

Para 5, 6, 9 & 10 of this order are related to direction. Similar types of directions were also given in
previous matters too where CPCB, Delhi has carried out detailed reporting and submitted the same.

Hon'ble NGT also directed CPCB to constitute 05 in-house expert committees or engage experts from

outside. In this regard, | had a discussion with Regional Director, Bhopal & also with Sh S K Gupta,

https://email.gov.in/h/printmessage?id=C:21051&tz=Asia/Kolkata&xim=1 5
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7/17/23, 3:40 PM Email

DH, IPC-V too. And it was suggested to request your good self to extend support as one of the
committee members.

As earlier too in the NGT matter related to the brick kilns of Sriganganagar, your presence & guidance
as a committee member helped a lot to bring quality report before Hon'ble Tribunal. I request you
to please accept the request to be one of the members.

Secondly, members from NEERI Delhi, CPCB, and RSPCB shall be engaged as committee
members.

Regards

Sunil Kumar Meena, Scientist-D
Central Pollution Control Board
Regional Directorate, Bhopal
MadhyaPradesh

- 17.3.2023
383 KB

https://email.gov.in/h/printmessage?id=C:21051&tz=Asia/Kolkata&xim=1
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FCB (qafavl, @4 ud wdar] oRads waten, WRd ea)
g /sd shu-e7/2022(Cz)y 2097 fe1ie: 30 74, 2023
ufd,

feeetl -110032
fawa: NGT OA No. 67/2022 (CZ) "Ram Dass Vs. State of Rajasthan & Ors.” H ATHI&
e |

Feal: g2 42l 9 Yafd yao § aEdg A ot & g aiia s f@iw 17.03.2023

TgIay,

Fugl A WA gR G 17.032023 @1 fawgifea yeru # afa e &
Jadla T4 &1 HF HL (Vfa Goa ¢ )| [awgifea yavo 8§ gy vl d g ga sy &
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Iwied & 8 39 dafag 9 A gita $ar dion, amfe-u @ ega [ 9617007250,
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IRIGAIIR e &1 &A@ 05.04.2023 @ AT R 30 HHATGT & JId A T S HY

e fos affa e &% wyn do@ sfadiy &) & g9&1

Hadig
)
&fa e
Haus: IWETIR |
faferfa:
1. e ofue dufa, Rek } @1 3R Hum gE |
2. fefasma gs, fafd e, S ufaal, Rt

3. Mg our oy, defe-u, &7, due - ) iR afRfa & 9ol @ awau 9

/
&t fere
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cCPCB (gafavo, @ w4 waary 9Rads waray, g WER)
g /aastd slw-67/2022(C2)/ 24 o] f&Ai®: 30 A, 2023
ufd,

FATGR-440020

fawa: NGT OA No. 67/2022 (CZ) "Ram Dass Vs. State of Rajasthan & Ors.” H #ATHi&
qraq |
Fe: ge gl § YafRa vewu # A v ot & g uila sew feAie 17.03.2023

HgIey,

FUG AHEAE TS gR1 f&Aid 17.03.2023 &1 fawgifea yevu & uRa snew &1
JADA P BT HY B (W 9ad ¢ )| fawgifea vevu # a-n ol @ g 39 e &
a8 Htg ugny i 1€ gR1 U ue wewdly vy afaf o1 e fem e @ 1 R eg
8 TR, Ao A e SRE, SOQE, IR I YgEn dEn @18 aur Sy
Tenul o 18 & 3c wEl & fava fadivl & ufaf it & wu & wnfie fasan s Sugad 21
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21 ueRu Bt smmf gaTs 2 7, 2023 &1 99 g1 AfA gR1 YR SWRied a1 gl A &
uyrd wfdde s gars @t Fraa fafy e 02.05.2023 & o Arg St A & e
U¥gd BT 8rT

IWiad 14 8 39 s ¥ o gia gur don, dafie- e @esa {3 9617007250,
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ufaferfa:
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2. #twa &, e, fgfasma g3, ipc-v, dufa, ﬁ'{c_\'ﬂ}
3. fefawma gs, fafd squm, s ufAe, Rek
4. Rgfagar B aafie-g af, Mo - 3 iR afRfa & vewii A arag &g |

/
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cCPCB (watarvr, @91 Gd wr@ary uRad= wETey, WRa GIET)
g /maasd aNu-67/2022(C2)/ 217 feaie: 30 7, 2023
ufa,
YT e, T, 3ﬂ§ A g
SAYR-302017
fawa: ;1% OA No. 67/2022 (CZ) "Ram Dass Vs. State of Rajasthan & Ors.” H ATHI®GA
|

Hed: 3¢ gl ¥ JafRd yao § wEH T S & g oila srew feAiew 17.03.2023

Heley,

FUg gEA EE A g1 @Aie 17.03.2023 &1 fAwgifea waru 7 aiva ey &1
SR A BT BF B (U o 8 )| Rwaifed gexo J A el A gr e s &
ded $<19 UgsU i |1 g1 U ute e fagey aftfa &1 mea fem e g | R gg
F TR, TEdg TEG TR GRE, TR, TORIE IS UgWY e @18 au $<i
eyl frga &8 & ge wel & fava faiest &t wfaffed & wu & wfte fasa o Sogaa 21
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IWiad FE g 39 ied § R g FAR dion, d3fe-w @§Ed 9. 9617007250,
€1 - sunil.epeb@gov.in) ®1 TG faT T g1 H@U%%mmg@mmﬁ
IWRIFIER W & feAId 05.04.2023 T@ A TR 39 HAIad &) Yiad T3 & TP Y
fored & aftifa 17 & vum s sifa=ita &t o1 9|

Yadig
Ao
. CEIRAECRCY
Yags: SUHTER |
ufafafo: .
1. 9e gfue dufae, fied B iR Foar gard |
2. fuw & @, Fdys, e g, iec-v, Fufd, et }
3. fefaema gs, fafy sgum, sufa, Aot

4. St ghia ur don, awfe-u, &, e - 1 ok wfafa & sl @ sEau g |

/
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'usmm Bl A o3 mm F1 chm t"
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ooy ofta, §-5, 3 e, AOTe-462016 ofder wa=
gdfidreaw - 0755-2775385, 2775386 qdt ¥ 7w, Reel-110032
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cCPCB (gatawvr, @51 vg Sdarg uReda #3ay, Ra @9ER)
&R /st oM T-67/2022(C2)/ 34 g ] fei®: 30 A, 2023
ufg,
qc af%:a

-4, Wﬂﬂqﬁm
FIA g
SUYR-302004

fawz: NGT OA No. 67/2022 (CZ) "Ram Dass Vs. State of Rajasthan & Ors." H AHI®A
aaq |
Heod: 3¢ Hgl 9 HafAd e # 7 v, . &, grr uiRa smew @@ 17.03.2023

"eiey,

U AFAT TSGR RA® 17.03.2023 &1 fAwwifea uewur # uifia smew &
HadId B B HP B (Wi Fod ¢ )| fawaifera vevu & gt woht &, g1 Sad s &
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R AR, Fredy TEt IR R, SR, ISR I Tgwn e @1 aun s
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&1 YR 1 T AT 2 7E, 2023 $1 74 81 WA GRI HRFIR Iued $1d gof A &
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Hod®: SUFAER |
yfaferfa:
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7117123, 1:47 PM Email

Email Sunil Kr Meena

Nomination of Officer in NGT OA 67 of 2022 reg.

From : Sunil Kr Meena <sunil.cpcb@gov.in> Fri, Mar 31, 2023 03:52 PM
Subject : Nomination of Officer in NGT OA 67 of 2022 reg. ~22 attachments
To : Member Secretary <member-secretary@rpcb.nic.in>
Cc : rpcb muid <rpcb.muid@gmail.com>

NGT MATTER

Heley,

AH1a T, it . gR1 3@ 17.03.2023 &) fawgifesd yaxu § uilkd e &7 sddied ®id &1 &Y &3 (Ufd Gau )|

T T e S B e T R ame !
64 fobar o & | /g gg AR , TTEay Uit SRIM | SR T o @8 aur s=ita
ﬁﬁmaﬁé%ézug’f%gfglw 'aﬁuﬁﬁﬁ%@mﬁmﬁaﬁmﬁ%m%l e e

ﬂmﬁrﬁnm%m 06 Ve & Yd AT T, Sft. 1. &1 SHTCRT SFY Ufdded Well ST 8 | Ul & it gars 2 7
2023 B T &1

WﬁWWW@M%UmWWWﬁW%%02.05.2023 & yd O
TS 21 & wHa UKid S 8T

IWIEd $U gd 39 Hfay § %T@gﬁw HIUT, 3w e = 9617007250, 284 - sunil.cpcb@gov.in) &

g fabar a1 1 3R @ b AU Praed o W B 1P 5.4.2023 & db AN B 39
FHrafay ! giud A &1 HP DY oy B TS TR YYH 46 DI ST T

Regards

Sunil Kumar Meena, Scientist-D
Central Pollution Control Board
Regional Directorate, Bhopal
MadhyaPradesh

- MS, RSPCB.pdf
2 MB

- 17.3.2023 ramdass.pdf
383 KB

https://femail.gov.in/h/printmessage?id=C:-211518&tz=Asia/Kolkata&xim=1 -ZJ 5 1



7/17/23, 3:52 PM Email

/@ S LS
!x p ::f'%‘:r i
,:"'. .r“.y"..' 4 l}r’ﬂ’ ri ;'rﬂ'if.}‘l_ sSav A P
From : Sunil Kr Meena <sunil.cpcb@gov.in> Fri, Mar 31, 2023 04:00 PM
Subject : Nomination in NGT matter related to brick kilns ~2 attachments

To :director@mnit.ac.in
Cc : skhandelwal ce <skhandelwal.ce@mnit.ac.in>

NGT MATTER
Prof. N. P. Padhy
Director, MNIT Jaipur

Hgley,
mﬁﬂ Lo @ amﬁ:mﬁ17032023a%ﬁwﬁﬁ1umﬁmamm&m?ﬁaﬂmﬁwmw%n

wﬂm—-ﬁumsﬁammm Ted B Ugnul g0 1S gR Us ute wewdiyg wfafa &1

T4 fear s & | fo &g A MR SR SR, AT I U =07 1S auT Hiia uguur
frau 918 & $e w2l & fawa a'?r & wu o wfia far o Suge B
Hﬁrﬁfagaq%?m 06 TEIE & Ud AFA T, Sff. &, &) 31w 39w ufdded AT ST 8 | W Bt S gHars 2 A
2023 B A g

gmwr&wwﬁaaaﬁqpfmﬁ%umuﬁéﬂmmﬁmWW02052023$®W
TS 2. & THef uRgd g
IWIad & E’gwm‘fwﬁ AT 31fi%-T @iersd 3. 9617007250, $A - sunil.cpcb@qovin) &
ifiya farar o @1 3R § fb YD BT Y SWIGAHHR TG" Bl [oid 5.4.2023 & db ANd P2 g4
FTd &) G $A BT HY B s B aﬂuuﬂ%wa{fa&ﬂ‘aaﬁwaéﬂ
Regards

Sunil Kumar Meena, Scientist-D
Central Pollution Control Board
Regional Directorate, Bhopal
MadhyaPradesh

- MNIT jaipur.pdf
2 MB

— 17.3.2023 ramdass.pdf
383 KB

2.

https://lemail.gov.in/h/printmessage?id=C:21211&tz=Asia/Kolkata&xim=1



7/17/23, 4:55 PM Email

;;V VL\ﬁw&
Azadi i, o
Amrit Mahotsav adfua e
From : Sunil Kr Meena <sunil.cpcb@gov.in> Fri, Mar 31, 2023 04:00 PM
Subject : Nomination in NGT matter related to brick kilns 2 attachments

Cc :skhandelwal ce <skhandelwa|.ce@mnit.ac.in>

NGT MATTER
Prof. N. P. Padhy
Director, MNIT Jaipur

Heley,

% Q=|Gﬁaamﬁqﬁwoazoaﬁﬁwﬁ?awﬁmﬁamﬁwmaﬂwaﬁ T g )l
Wﬁuﬁ:ﬁumﬁﬁﬁmmm Ted ST UgHUl FIg=0 €IS gR1 e uig Feiy ferfe &1

T fear e 8 | forg &g Ui M SR Tl = 9 aur i
ﬁumaié%i?ugﬁ%%ﬁgw ﬁ éiwﬁ!mﬁaﬁm?g%m%l T e

Hﬁfﬁaga—rragm 06 TITE & Yd AFAIT T, oft. &, DY Y U Ufdde Ul oA § | YR 1 ANTH gAars 2 73
2023 B ag gl

Eﬂa{mﬂwmmwm%qmuﬁéﬁWwﬁaﬁﬁwﬁ@mozoszwsﬁﬁqﬁm
T SlLEL & FHE TG ST g1

SWRIEd B gq 39 ST § Sﬁ mﬁﬂ N dsfie-o @eEd 4 9617007250, $86 - sunil.cpcb@gov.in) F1

mﬁamw%w@u%ﬁ? TS S I msnoza%aﬁmﬁmaﬂw
&I Gfad H &1 HF B ol B muuﬁm CalSIRSE

Regards

Sunil Kumar Meena, Scientist-D
Central Pollution Control Board
Regional Directorate, Bhopal
MadhyaPradesh

— MNIT jaipur.pdf
2 MB

- 17.3.2023 ramdass.pdf
383 KB

https://email.gov.in/h/printmessage?id=C:21211&tz=Asia/Kolkata&xim=1 R 3
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,ﬂ—,)() U e J____’/

Email Sunil Kr Meena

Re: Nomination in NGT matter related to brick kilns

From : hod ce <hod.ce@mnit.ac.in> Mon, Apr 03, 2023 10:24 AM
Subject : Re: Nomination in NGT matter related to brick kilns

To : dean rnc <dean.rnc@mnit.ac.in>, Sunil Kr Meena
<sunil.cpcb@gov.in>

Dear Sir

Prof. Sudhir Kumar has been nominated as Environment Expert from Civil Department,
MNIT Jaipur, to the above committee. Prof A B Gupta has many committed
engagements, and he has shown his inability to spare time for this committee. The
contact details of Prof. Sudhir Kumar are as follows.

Prof Sudhir Kumar

Professor HAG, Environmental Engineering,
MNIT Jaipur, JLN Marg,

Jaipur-302017

Ph: 9414241804, 9549654212

Email: skumar.ce@mnit.ac.in

With Regards

Mahender Choudhary,

Professor & Head,

Department of Civil Engineering.

Malaviya National Institute of Technology Jaipur
Alt. mail: mahender@mnit.ac.in

On Sat, Apr 1, 2023 at 1:00PM Dean R&C <dean.rnc@mnit.ac.in> wrote:
Dear Sir

Please see the trailing mail.
Please nominate a suitable faculty member.

Gunwant

---------- Forwarded message ---------
From: Director MNIT <director@mnit.ac.in>

https://email.gov.in/h/printmessage?id=C:21211&tz=Asia/Kolkatadxim=1 _74
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7/17/23, 3:52 PM Email

Date: Sat, 1 Apr 2023, 11:38

Subject: Fwd: Nomination in NGT matter related to brick kilns

To: Dean R&C <dean.rnc@mnit.ac.in>

Cc: Registrar mnit <registrar@mnit.ac.in>, Director Office <director-
office@mnit.ac.in>

Take appropriate action and update.

---------- Forwarded message ---------

From: Sunil Kr Meena <sunil.cpcb@gov.in>

Date: Fri, 31 Mar 2023, 19:45

Subject: Nomination in NGT matter related to brick kilns
To: <director@mnit.ac.in>

Cc: <skhandelwal.ce@mnit.ac.in>

NGT MATTER
Prof. N. P. Padhy
Director, MNIT Jaipur

Heled,

HY HHHT T, o, &, gRT feid 17.03.2023 @1 fqwgiferd wezor # Uil ST &1 sadic & &1 HF B (U Tad &
)| fawifard weor & A T, ot ¢ §R1 9ad e & dgd $id Uguu fEu §1E gR1 Ue Ui weRiy fadivy wfifd

aﬁrwmw%lﬁm m%mmw SR, ITSRIT T UGHUT FAIE07 a1 quT S

T fuE 1S & ge wel & fawg ¥ wU H Qe T o U 2 |

A 71671 & I, 06 TETE & Gd AFHEG TH. off. & H Y 3FY UiddeT WOl 9HT & | FebRv1 BI SFIH TS 2
T 2023 B AT E

A gRT SMEUER SWIed S qUf S & UgTd Ufdde e gars &1 Fga fafd feie 02.05.2023 & qd A
TSN, & gHE T HIAT BT

IR dH 8 39 mﬁaﬂ@f%ﬂﬁ‘ﬂﬁ HIUT, Sfie-o gileEd 3. 9617007250, 336 - sunil.cpcb@gov.in)
aﬁmﬁaﬁmw%l a%%mm 3T AT | SWITIIHR Hew B [6A7d 542023 & TF £y
U HT B Yiord B BT P BN o1y B T3 &R YYH 93 HfQxig B o gab | S

Regards

Sunil Kumar Meena, Scientist-D
Central Pollution Control Board
Regional Directorate, Bhopal
MadhyaPradesh

https://femail.gov.in/h/printmessage?id=C:21211&tz=Asia/Kolkata&xim=1
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7117123, 4:27 PM Email

Email Sunil Kr Meena

Regarding the nomination of a member from CSIR-NEERI for NGT OA No.
67/2022 (CZ) "Ram Dass Vs. State of Rajasthan & Ors."

From : prateek dwivedi <p.dwivedi@neeri.res.in> Mon, Apr 03, 2023 06:04 PM

Subject : Regarding the nomination of a member from CSIR- 21 attachment
NEERI for NGT OA No. 67/2022 (CZ) "Ram Dass
Vs. State of Rajasthan & Ors."

To : cpcb bhopal <cpcb.bhopal@gmail.com>

Cc : Sunil Kr Meena <sunil.cpcb@gov.in>, KV George
<kv_george@neeri.res.in>, DIRECTOR NEERI
<director@neeri.res.in>

Dear Sir,
Greetings from CSIR-NEERI, Nagpur

| am directed to forward the letter from Dr. Atul N. Vaidya, Director, NEERI regarding the
nomination of a member from CSIR-NEERI for NGT OA No. 67/2022 (CZ) "Ram Dass
Vs. State of Rajasthan & Ors."

Please find the attachment.

Thanks & Regards
Prateek Dhar Dwivedi
Technical Officer
Director's Secretariat

CSIR-National Environmental Engineering Research Institute
Nagpur - 440020

Mob.: +91-9599755794

Ph.: +91 7122249885, Ext. No.: 686

- Nomination Letter from Director, CSIR-NEERI.pdf
57 KB

https://femail.gov.in/h/printmessage?id=C:-21222&tz=Asia/Kolkata&xim=1
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A THIMESIR. - TS GafaReT AN STHe Her—

CSIR-National Environmental Engineering Research Institute
@enfe aur srenfrs argwieT 9Rwg / Council of Scientific & Industrial Research) NEER)
{Autonomous Organisation under the Dept. of Scientific and Industrial Research, Ministry of Science & Technology, Govt. of India) |
. AGA . 4

Sesicy
Dr. Atul N. Vaidya $119/2023

s T 3, 2023

Jary,

ot 4. o

&g e, &t Fgaer
heIT HEHUT g a1

gfRder 997 gafavor gieR,

£-5, 3N PIAMT, HIIH-462016

R cAofidh aiu aR 67/2022 (HISRS) "1 SRY & ISR 99 U9 SRS 8] 98 &
ATHTE & Fed H | '
e e 30 A, 2023 @1 03 F & .9t o ol Ean u-67/2022 & iw)2107
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Note # 43

30/01/2023 10:34 AM
SUNIL KUMAR MEENA
(DIVISIONAL HEAD (LAW))

Note # 44

Kindly refer order dated 17.03.2023 ( page 140-146 ) in the instant matter wherein the
Hon'ble Tribunal has directed the CPCB to "constitute a Connmittee of five experts to suggest
ways and means, if any, by whicl sustenance of brick kilns activities may be viable. It will be open to
CPCB to nominate in-housc or other Experts. The CPCB may also explore viability of PNG as
replacement of coal and other best practices in termis of fuel used, at other places. It will be open to the
brick kilns owners/associations to give any other suggestions or alternatives for consideration by
CPCB in spirit of collaboration with a view to find a solution. The CPCB may constitute an expert
Comnmittee within three weeks which may give its report within six weeks thereafter.” ( at page 144 )

Further, " The Committec referred above must include in the report the month wise data of
SAAQMS with respect to PM concentration for the year 2021-2022, district wise with regard to PM
2.5 and PM 10 in addition to the report on 1) Impact of brick kilns operation on loss/degradation of
top soil, 1) study involving Carrying Capacity Assessment of brick kilns with adequate samples in
terms of number of brick kilns and days for whicli monitoring be conducted, i1i) Evaluation of the
performance of brick kilns against the background concentration and carrying capacity of the area and
iv) Impact on Brick Kilns operation on ambient air in categorized different districts of State of

Rajasthan. ” ( at page 145)

Report of the CPCB on the above analysis may be filed before the next date of hearing.
The next date of hearing in the matter is 02.05.2023

Submitted for information, please

20/03/2023 2:59 PM
HITESH KHICHI

(LEGAL ASSISTANT)
Note # 45

In compliance of the Hon'ble NGT order dated 17.3.2023, expert members were
contacted to accept the request to extend their support in expert member in the
committee.

Experts of NEERI Nagpur/Delhi, NIT Jaipur, CPCB RD Chandigarh and CBRI were
contacted. Out of them only expert from NEERI, CBRI confirmed.

<&
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As the matter is related to Brick Kilns, their operation viability on PNG, carrying
capacity, impact on top soil etc. And as IPC-V division has earlier executed
similar works in other NGT matters.

Considering the expertise & knowledge available at IPC-V division, one member
from division is required in this committee.

Put up for forwarding to competent authority for nomination of officer of IPC-V in
compliance of the NGT order please.

Page: 14

30/03/2023 4:53 PM
SUNIL KUMAR MEENA
(DIVISIONAL HEAD (LAW))
Note # 46

Please refer note#44 &45 .

Kindly nominate one official from IPC-V division as a member of the committee
for compliance of Hon'ble NGT order dated 17.03.2023 in OA N0.67/2023(CZ) in
the matter of Ram Das Vs State of Rajasthan & Ors.( kindly see page no.140-
146, para 9). CPCB has to constitute the 5 member expert committee with in 3
weeks and submit the report with in 6 weeks time. RD Bhopal has also sent
request letters to NEERI , NIT Jaipur, CBRI Delhi and RSPCB Jaipur for
nominating concern officials for this committee and confirmation received only
from NEERI & CBRI. Therefore, MS may kindly nominate one official from IPC-V
division who is looking after the brick kilns.

30/03/2023 6:49 PM
P JAGAN
(REGIONAL DIRECTOR (BHOPAL))
Note # 47

21/03/2023 6:53 PM
PRASHANT GARGAVA
(MEMBER SECRETARY)
Note # 48

Please discuss.

03/04/2023 11:24 AM
SANJAY KUMAR GUPTA
(DIVISIONAL HEAD (IPC-V))
Note # 49

Page: 15

With reference to the Note # 46 , it is submitted that Hon'ble NGT (CZ) vide order dated
17.03.2023 in OA No. 67/2023(CZ) has directed the following:



(i) CPCB to "constitute a Committee of five experts to suggest ways and means, if any, by
which sustenance of brick kilns activities may be viable. It will be open to CPCB to
nominate in-house or other Experts.

(i) CPCB may also explore viability of PNG as replacement of coal and other best practices
in terms of fuel used, at other places. It will be open to the brick kilns owners/associations to
give any other suggestions or alternatives for consideration by CPCB in spirit of collaboration
with a view to find a solution.

(i) CPCB may constitute an expert Committee within 03 weeks which may give its report
within 06 weeks thereafter."

In compliance of the aforesaid order of Hon'ble NGT (CZ), it is submitted that RD, Bhopal
has already been sought nomination from NEERI, NIT Jaipur, CBRI and RSPCB.

2y

Furthef ';..ﬂ' ‘ TN "_‘L-;‘-. "r'-: h!:' O __ ‘,.,:“ i i ntist-D A T 7- .
member from RD, Bhopal as a member of the Commlttee« ‘As pe uest of RD
Bhopal's letter dated 30.03.2023 to nominate a suitable Official from HQ, plaéed at Page #
147 , Sh. Vinay Kumar, Scientist-C may be nominated, please.

Submitted for kind consideration and approval, please.

05/04/2023 2:59 PM
G. RAMBABU
(SCIENTIST-D (IPC-IV))

Note # 50
« Note#44 45 and 49 may kindly be seen.

« In compliance of Hon'ble NGT order dated 17.03.2023 in the matter OA No.

67/2023(02) ( Ram Das Vs State of Rajasthan & Ors). Shri Suneel Kumar
@, Sc D from RD (Bhopal) has been nominated as r : ?1
Committee. As desired by RD ( Bhopal), Sh Vinay Prabhakar, ScC may join
the Committee as special invitee to assist the Committee in the matter.

« Submitted for perusal and approval please.
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05/04/2023 3:26 PM
SANIAY KUMAR GUPTA

(DIVISIONAL HEAD (IPC-V))
Note # 51

05/04/2023 6:34 PM
PRASHANT GARGAVA

(MEMBER SECRETARY)

SO.



Note # 52
For n/a,please.

06/04/2023 11:34 AM
SANJAY KUMAR GUPTA
(DIVISIONAL HEAD (IPC-V))

Note # 53
for finalizing the committee, pls

06/04/2023 2:16 PM
P JAGAN
(REGIONAL DIRECTOR (BHOPAL))

Note # 54

Page: 17

23/04/2023 8:23 PM
SUNIL KUMAR MEENA
(SCIENTIST-D (TECH))

Note # 55
The Minutes of Meeting held virtually on 26.4.2023 in compliance of Hon'ble NGT order
dated 1732023 in O.A. 67 of 2023 (CZ) is placed from page no. 163-165

Submitted for information, please.

10/05/2023 2:57 PM
HITESH KHICHI
(LEGAL ASSISTANT)
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RAJASTHAN STATE POLLUTION CONTROL BOARD

urerm e

B “F:*E'Ebsﬂ : 4, Institutional Area, Jhalana Doongri, Jaipur.
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‘%mf Helpline No. : 0141-2716877

cmail/Speed-Post

No. F.10 (452) RPCB/Legal/NGT/2022 [/ *Fed—// Date: / #/2223
Chief Scientific Officer,

Jaipur.

Sub: - Hon’ble National Green Tribunal order dated 17.03.2023 in Original Application no.

67/2022 Ramdas Vs State of Rajasthan & Others.
Ref:- Regional Director. CPCB. Bhopal letter dated 30.03.2023

Sir,
With reference to above subject matter, it is to inform that the Hon’ble NGT by order
dated 17.03.2023 directed as follow:-

“9, Accordingly, we direct CPCB to constitute a Committee of five experts
to suggest ways and means, if any, by which sustenance of brick kilns
activities may be viable. It will be open to CPCB to nominate in-house or
other Experts. The CPCB may also explore viability of PNG as
replacement of coal and other best practices in terms of fuel used, at
other places. It will be open to the brick kilns owners/associations to
give any other suggestions or alternatives for consideration by CPCB in
spirit of collaboration with a view to find a solution. The CPCB may
constitute an expert Committee within three weeks which may give its
report within six weeks thereafter. Further report may be furnished in
the matter before the next date by e-mail at ngtczbbho-mpgov.in
preferably in the form of searchable PDF/ OCR Support PDF and not in
the form of Image PDF.”

I'or compliance of Hon’ble NGT order dated 17.03.2023, Sousareshereby
member of the Committee on behalf of RSPCB. The Hon’ble NG
enclosed herewith for ready reference.

Enclosed-As above

Yours sincerely,

P
(BPraveen)
Member Secretary ¢ |c_

Copy 1w following for information and necessary action:-
I. Regional Dizt,uur (‘PCB, Bhopal. -5, Arcra Colony. Bhopal-462016, Email-

2. (nl( (MU!D). Rd_|d.sllmr State Pollution Control Board, Jaipur.

-~

ah
Member Sectetary 0|
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Central Pollution Control Board
(wataw, 99 vd wearyg wiads WEerE, wiia i)
cmb (Ministry of Environment, Forests & Climate Change

Governmeni of India)

RD/BPL/OA67_2022(CZ)/2023-24/ 01 Dat‘

Subject: Constitution of 05-member committee in compliance of Hon'bie NGT order
dated 17.3.2023 in O.A. No. 67 of 2022 (CZ); Ram Dass Vs State of Rajasthan &
Ors; - reg.

The Hon'ble NGT (CZ) vide its order dated 17.3.2023, in the matter of O.A. No. 67 of
2022 (CZ); Ram Dass Vs State of Rajasthan & Ors, directed under Para 9 & 10 as:

“9. Accordingly, we direct CPCRB to constitute a committee of fiveexperts to suggest
ways and means, if any, by whichsustenance of brick kilns activities may be
viable. It unll beopen to CPCB to nominate in-house or other Experts. TheCPCR
may also explore viability of PNG as replacement of coaland other best practices
in terms of fuel used, at other places.lt will be open to the brick kilns
owners/associations fto giveany other suggestions or altermatives for
consideration byCPCB in spirit of collaboration with a view to find a solution. The
CPCH may constitute an expert Committee within threeweeks which may give its
report within six weeks thereafter. Further report may be fumished in the matter
before the nextdate by e-mail at ngtczbbho-mpagov.in preferably in the form
ofsearchable PDF/ OCR Support PDF and not in the form oflmage PDF.”

In compliance of the above, a 5 members committee comprising of the following
members is hereby constituted:

1. Dr K V George, Chief Scientist & Head, APC division, NEERI, Nagpur

2, Prof Sudhir Kumar, HAG, Environmental Engg, MNIT, Jaipur

3. Sh Sunil Kumar Meena, Sc-D, CPCB, Regional Directorate, Bhopal - Nodal
Officer

4. Sh Vinay Prabhakar, Sc-C, IPC-1V, CPCB, New Delhi

5. Sh Vikram Singh Parihar, Chief Scientific Officer, RSPCB, Jaipur

Terms of Reference (TOR) of the Committee:

1. Suggest ways and means, if any, by which sustenance of brick kilns activities
may be viable&explore viability of PNG as replacement of coal and other best
practices in terms of fuel usedat other places.

2. Receive suggestions from the brick kilns owners/associations.

3. Prepare report on below by including the month wise data of SAAQMS wwith respect
to PM concentration for the year 2021-2022, district wise with regard to PM, s and

PMo:

1) Impact of brick kilns operation on loss/ degradation of topsotl,

i) Study involving Carrying CapacityAssessment of brick kilns with adequate
samples in terms of number of brick kilns and days for which monitoring be
conducted,

St Fremera (W) Fera e frem & CofEw vET ' garET aftay $-5, F HIEET, dUE 462016 (4.9)
g - 0755-2775587, THIUSTUEN | 2775385, 2775386, Website - www.cpcb.nic.in, E-mail - cpeb.bhopal@gmail com
‘ Head Office : Parivesh Bhawan, East Arjun Nagar, Delh - 110 032
Tel (011) 43102030, Fax 011-22304948, 22307078, 22307079, Website www.cpch.nic.in



4.

1if Evaluation of the performance of brick kilns against the background
concentration and carrying capacity of the area and

i) Impact on Brick Kilns operation on ambient air in categorized different
districts of State of Rajasthan.”

4. The committee shall finalise the report within the stipulated time [rama.

SApAL—
(Sunil Kumgr Meena)
Sc-D 8 Nodal Officer

To
1. Committee members: for the compliance of the Hon'ble NGT order, please.

Copy to:

1. MS, RSPCB, Rajasthan

2. AD & DH, IPC-V, CPCB, Delhi for kind information, please.
3. DH-Law, CPCB, Delhi

-—

(Sunil Kumar Meena)
Nodal Officer

il
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GPEGD) MINISTRY OF ENVIRONMENT, FOREST & CLIMATE CHANGE GOVT. OF INDIA
CM-13012/3/2023-IPC-IV-HO-CPCB-HO 1 §Z Dated: 24.04.2023
To

The Regional Director

Regional Directorate (Central),
Central Pollution Control Board,
Parivesh Bhawan,

Paryavaran Parisar,

E-5, Arera Colony,

Bhopal- 462016 (M.P.)

[Kind attention: Shri Sunil Kumar Meena, Sc. 'D', CPCB, Bhopal]

Sub: Constitution of 5-member committee in compliance of Hon'ble NGT order
dated 17.03.2023 in O.A. No. 67 of 2022 (CZ); Ram Dass Vs State of Rajasthan
& Ors. - reg.

Sir,

Please refer to the office order dated 18.04.2023 on the aforesaid subject, wherein,
Shri Vinay Prabhakar, Sc. 'C‘ IPC IV DIVISIOH CPCB, Delhi is mentioned as the member
of the Committee. How “Competent Authority, CPCB had na ed Shri Vinay
Prabhakar, Sc. 'C' -as a sm@lat mv&ted (a copy of note-sheet is attached for ready
reference).

Kindly modify the aforesaid office order accordingly.

Encl.: As above

—_—

Director & Divisional Head (IPC-IV & V)

Q\;\r\

)
I §77?~}

‘gfEw 9aa' g oA R, fEEelt-110032 25
Parivesh Bhawan, East Arjun Nagar Delhi-110032
{HMN/Tel : 43102030, 22305792, AETEE/ Website : www. cpeb.nic.in
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File No.: RD/BPL/OA67_2022(CZ)/2023-24/ 09 - 12 Date: 24.04.2023

Subject:Constitution of 05-member committee in compliance of Hon'ble NGT

order dated 17.03.2023in O.A. No. 67 of 2022 (CZ); Ram Dass Vs
State of Rajasthan & Ors - reg.

The Hon'ble NGT (CZ) vide its order dated 17.03.2023, in the matter of O.A.
No. 67 of 2022 (CZ); Ram Dass Vs State of Rajasthan & Ors, directed under
Para 9 as:

"9. Accordingly, we direct CPCB to constitute a committee of five experts to

suggest ways and means, if any, by which sustenance of brick kilns activities
may be wviable. it will be open to CPCB to nominate in-house or other Experts.
The CPCB may also explore viability of PNG as replacement of coal and other
best practices in terms of fuel used, at other places. It uill be open to the brick
kilns owners/associations to give any other suggestions or alternatives for
consideration by CPCB in spirit of collaboration with a view to find a solution.
The CPCB may constitute an expert Committee within three weeks which may
give its report within six weeks thereafter. Further report may be fumnished in
the matter before the next date by e-mail at ngtczbbho-mp(agov.in preferably
in the form of searchable PDF/ OCR Support PDF and not in the form of Image
PDE."

In compliance of the above, a 5 members* committee comprising of the
following members is hereby constituted:

Dr K V George, Chief Scientist & Head, APC Division, NEERI, Nagpur
Prof Sudhir Kumar, HAG, Environmental Engg, MNIT, Jaipur

Dr. Neeraj Jain, Principal Scientist, CBRI, Roorkee

Sh Sunil Kumar Meena, Sc-D, CPCB, Regional Directorate, Bhopal-
Nodal Officer

8h Vikram Singh Parihar, Chief Scientific Officer, RSPCB, Jaipur

*Sh Vinay Prabhakar, Sc-C, IPC-IV, CPCB, New Delhi -shall extend his

support as Special invitee

WO~

»

Terms of Reference (TOR) of the Committee:

1. Suggest ways and means, if any, bv which sustenance of brick kilns
activities may be viable & explore viability of PNG as replacement of coal
and other best practices in terms of fuel used at other places.

2. Receive suggestions from the brick kilns owners/associations.

3. Prepare report on below by including the month wise data of SAAOMS
with respect to PM concentration for the vear 2021-2022, district wise
with regard to PM: s and PMio:

g FrRymes (953) F=3 W e aZ ‘ufay s= gaiEen ity £-5, 3ty e, SIS 462016 (9F

SHURTTEE ; 2775385, 2775386, Website . www.cpcb.nic in, E-mail | cpeb. bhopal@gov.in
Head Office : Parivesh Bhawan, East Arjun Nagar, Delhi - 110 032
Tel (D11) 43102030, Fax - $11-22304948, 22307078 Yebsite : waww.cpch.nic.in
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i) Impact of brick kilns operation on loss/degradation of top-soil,

ii) Study involving Carrving Capacity Assessment of brick kilns with
adequate samples in terms of number of brick kilns and davs for
which monitoring be conducted,

iti) Evaluation of the performance of brick kilns against the background
concentration and carrying capacity of the area and

iv) Impact on Brick Kilns operation on ambient air in categorized
different districts of State of Rajasthan.”

4. The committee shall finalise the report within the stipulated time frame.

3\0-—-\

(P. Jagan)
Regional Director
To,

The Committee Members: for the compliance of the Hon'ble NGT order, please.
Copy to:

1. MS, RSPCB, Rajasthan
2. Scientist-F & DH, IPC-V, CPCB, Delhi} for kind information, please
3. DH-Law, CPCB, Delhi

P

&

3\
Regional Director
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Minutes of meeting of 1%t virtual meeting held on 26.4.2023 in
compliance of Hon’ble NGT O.A. 67 of 2023 (CZ) order dated 17.3.2023

In compliance of Hon’ble NGT order dated 17.3.2023 in O.A. 67 of 2023 in
the matter of Ram Dass Vs State of Rajasthan & Ors, Central Pollution
Control Board, constituted a 5 member committee and the 15t meeting of the
committee held virtually on 26.4.2028. Following committee members were
present during the meeting:

1. Dr K V George, Chief Scientist & Head, APC Division, NEERI, Nagpur
2. Prof Sudhir Kumar, HAG, Environmental Engg, MNIT, Jaipur

3. Sh Sunil Kumar Meena, Sc-D, CPCB, RD, Bhopal- Nodal Officer

4. Dr. Neeraj Jain, Principal Scientist, CBRI, Roorkee

5. Sh Vikram Singh Parihar, Chief Scientific Officer, RSPCB, Jaipur

Sh Vinay Prabhakar, Sc-C, IPC-IV, CPCB, New Delhi joined the committee
as special invitee.

Nodal officer, Sh Meena welcomed all the members and provided a brief
introduction about this matter along with other matters related to brick
kilns operation viz. O.A. 31 of 2021 (Brick kilns of Dholpur district), O.A.
262 of 2020 (brick kilns of Sriganganagar districts) etc. Further point-wise
preliminary discussion held on availability of the PNG & other fuel,
conversion of kilns from FCBTK to Zig Zag, available ambient air quality
network in Rajasthan etc.

Dr George, Chief Scientist, NEERI suggested that dispersion modelling is
one of the tool which can be suitably used to assess the area under impact
& the ground level concentration. He also emphasised to have physical
meeting with brick owners/association after receiving their submission in
writing to understand the field issues and their concern. He also explained
the importance of Weather research & Forecasting model in deriving
important information for assessment of carrying capacity etc.

Prof Sudhir Kumar, MNIT suggested to take 10-20% samples of brick kilns
for carrying capacity assessment; as being practised in social surveys &
others. Further, he emphasised on the importance of source apportionment
studies, to identify the contribution of specific pollution source. Monitoring
plays a vital & important role in such assessment too.

Dr. Neeraj Jain, Principal Scientist, CBRI discussed on the type of brick
kilns and applicable norms. He discussed on stack monitoring procedures
and drawbacks of conical chimney in calculating the emission load. He also
added that emission load of approx.1000 kg/day from brick kilns
determined in earlier studies is not correct. He further pointed out that in
earlier studies for calculation of carrying capacity to determine the number

Page 1of 3



of brick kilns which may be allowed for operation in a particular month in a
particular district, it was assumed that the entire load on CAAQMS is due to
brick kilns only ignoring the emissions from other sources.

Sh Vikram Parihar, CSO, RSPCB informed that carrying capacity study was
recently awarded by brick kiln owner/association to National Institute of
Technology, Jaipur for studying the brick kilns and carrying capacity. It was
also informed that a study on brick kilns operational in NCR has also
completed.

Sh Vinay Prabhakar, Sc-C, CPCB, Delhi informed that earlier in one of the
NGT matter, the impact of brick kilns on soil degradation was studied and a
study on brick kiln is also completed by IIT Kanpur too.

After the detailed discussion following information were sought from the
concern for bringing them in discussion and planning of the field visit etc.:

1. Information required from RSPCB
i.  Name of the districts of Rajasthan having brick kilns in clusters
ii. Name & address (Mobile & email ID) of the brick kiln
associations of the districts where brick kilns are in clusters
iii. Name & contact details (communication address, GPS location,
mobile no. & email ID) of the highly pollution industries situated
in these districts where CAAQMS is installed
iv.  Details of CAAQMS (GPS location, installation month year, data
availability started since etc.) installed in these districts by
RSPCB & other agency
Study report of NCR region w.r.t. brick kilns.
vi. Detailed survey report of brick kilns (in excel format) covering
following:
Name of the owner
Name of the Brick Kiln
Address
Tehsil
District
Mobile No.
E mail
GPS location (latitude & longitude) in Degree Decimal
Commissioning Year
10. Present Operation Start Date
11. Consented Quantity (thousand/day)
12. Actual Quantity (thousand/day)
13. Type (FCBTK/Zig Zag/others)
14. Operational as Zig Zag since (DD-MM-YYYY)
15. Brick Kiln Size in meter (L x W x H)
16. Number of Labours
17. Distance from Main Road (in meter)
18. CTO Valid upto

19. Mine Area (in Hectare)
20. Mine Dept permission validity

L g
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21. Capacity of Mine (T/Annum) - Granted
22. Capacity of Mine (T/Annum) - Actual
23. Water Source

24. Quantity of daily water use (litres)

25. Days of operation in a year

26. Operational months name

27. Stack Height

28. Height of Porthole from Miyana

29. Platform provided (Yes/ No)

30. Fuel used (Tudi/ Sarso/Gobar/coal/other)
31. Daily Fuel Consumption

32. No. Of firing Mouth

33. Interval of Firing (Minutes)

34. Brick Weight (in Kgs) - WET

35. Brick Weight (in Kgs) - DRY

(Action by: RSPCB by 5.5.2023 for S.No. i to v; & by 10.5.2023 for S.No. vi)

2. Information required from CPCB:
i.  Study report on impact on soil by brick kilns
ii.  Study report of IIT Kanpur on brick kiln

(Action by: Sh Vinay Prabhakar, Sc-C by 2.5.2023)

i. Committee report submitted in NGT in O.A. 262/2020 & O.A.
31/2021 related to brick kilns of Sriganganagar & Dholpur
respectively.

ii. Providing CAAQMS & OCEMS emission data of Suratgarh
thermal Power Plant to Dr George for assessment.

(Action by: Sh Sunil Kumar Meena, Sc-D by 2.5.2023)

All the information shall be shared by concern with Sh Sunil Kumar Meena,
Sc-D on sunil.cpcb@gov.in positively within timeline.

The meeting ended with thanks to all the committee members.

SUNI L Digitally signed by

SUNIL KUMAR

KUMAR MEENA
Date: 2023.05.09

MEENA 12:01:22 +05'30"
(Sunil Kumar Meena)

Sc-D & Nodal Officer
CPCB, RD, Bhopal
Dated: 28.4.2023

Page 3 of 3
40.



Fnne<cuhe -

p——

Z>

Minutes of meeting of the 2 virtual meeting held on
17.5.2023 in compliance of Hon’ble NGT O.A. 67 of 2023 (CZ)

order dated 17.3.2023
The 5 members committee constituted by CPCB in compliance of Hon’ble NGT
order dated 17.3.2023 in O.A. 67 of 2023 in the matter of Ram Dass Vs State
of Rajasthan & Ors, hold its 2nd meeting oa 17.5.2023 through virtual mode.
Following committee members were present during the meeting:

1. Dr K V George, Chief Scientist & Head, APC Division, NEERI, Nagpur
2. Prof Sudhir Kumar, HAG, Environmental Engg, MNIT, Jaipur

3. Sh Sunil Kumar Meena, Sc-D, CPCB, RD, Bhopal- Nodal Officer

4. Dr. Neeraj Jain, Principal Scientist, CBRI, Roorkee

Sh Vinay Prabhakar, Sc-C, IPC-1V, CPCB, New Delhi joined the committee as
special invitee. Committee member Sh Vikram Singh Parihar, Chief Scientific
Officer, RSPCB, Jaipur was unable to attend the meeting due to ongoing
laboratory audit.

Nodal officer welcomed all the members and briefed about the status of
information as required under 1st meetings minutes. As per the information
furnished by RSPCB, there are 10 CAAQMS stations in 8 districts i.e. Ajmer,
Alwar, Bhiwadi, Jaipur, Jodhpur, Kota, Pali & Udaipur are operational since
long; whereas there are 35 new CAAQMS stations, out of which 33 stations
started operation from Nov 2022. Station at Dungarpur & Jalore are yet to get
operational.

CAAQMS NAMP (Manual stations)
0ld (10) New (35) 0Old (39) New (18)

(Start operating from Nov (since  2022-

2022) 233)
Jaipur-03 (Jaipur-03, Kota-02, | Chittorgarh-03, | Bikaner, Sikar,

) Jodhpur-04) Udaipur-03, Pali, Bhilwara,

Ajrr-ler, .Alwar, Kota-6, Kishangarh,
Bhiwadi, Bal.'lswara, ‘ Bharatpur", Jodhpur-9, Balotra — 03 at
Kota, Bhﬂwara, Bikaner, Bundi, Jaipur-9, Each district
Udaipur, Pali, | Chittorgarh, Churu, Bhiwadi-3,
Jodhpur - 01 | Dausa, Dholpur, Alwar-3,
each Dungarpur, Bharatpur-3

Hanumangarh, Jaisalmer,

Jalore, Jhalawar,

Jhunjhunu, Karauli,

Nagaur, Pratapgarh,

Rajsamand, Sawai

Madhopur, Sikar, Sirohi,

Sriganganagar, Tonk — 01

at each district

Page 1 of 4



It was also informed that, the Aerosol Optical Density (AOD) data for PM2.5
of selected 19 locations covering locations of CAAQMS, manual stations and
brick kiln areas were sought from IIT Delhi vide letter dated 14.6.2023 and
same were received on 16.6.2023. These AOD data will help in knowing the
co-relation in satellite data to field stations values.

The brick kiln survey reports received on 6.6.2023 from RSPCB was also
discussed. As per the survey report, there are total 2037 brick kilns
established in 24 districts of the Rajasthan. Out of these 263 are of Zig-Zag
type & rest 1730 are operating on FCBTK. There are 07 districts viz.
Sriganganagar, Bhilwara, Hanumangarh, Bharatpur, Alwar, Dholpur &
Jhunjhunu having more than 100 brick kilns. The NCR region’s kilns of Alwar
& Bharatpur districts operated during March to June for 4 months; whereas
in other districts the operation period is of 5 to 8months i.e. October to June.
Majorly mustard residue, biomass is the fuel used by the BKs. In 1000 bricks
300Kgs fuel is used and on an average daily 12-13 thousands bricks are
produced that requires 3Tons of fuel. The following details were shared with
committee.

S. No. District Total BK Zig Zag FCBTK
L Alwar 149 146 0
2 Balotra 2 0 2
3. Banswara 7 2 5
4. Dungarpur 5 0 5
5. Bhilwara 280 0 280
6. Bundi 4 2 2
i Chittorgarh 12 0 12
8. Jhalawar 1 0 1
9. Ajmer 24 0 24
10. Tonk 13 1 12
11 Churu 36 0 36
12. Rajsamand 11 0 53
13. Sikar 91 0 91
14. Sawai Madhopur 23 0 23
15. Udaipur 5 0 S
16. Bhiwadi 4 4 0
1% Dholpur 135 1 134
18. Sriganganagar 420 5 415
19. Hanumangarh 274 7 267
20. Jaisalmer 8 1 7
2 Jhunjhunu 110 0 110
2. Jaipur North 84 0 84

Jaipur South 99 2 97

23. Bharatpur 153 88 24

24. Bikaner 87 4 83
SUM TOTAL 2037 263 1730

Out of total 2037 kilns, geo-coordinates of 1418 kilns were reported in survey
report. The .KML file of the district-wise brick kilns was shared too.
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Further, Sh Meena informed that for obtaining the opinions of the brick kiln
associations on the kilns viability, conversion to zig-zag, change in fuel written
communications were made with 11 associations of 6 districts on 9th June
2023,

It was informed to the committee members that 08 soil samples were collected
during 9th to 10th June 2023 from 03 districts viz. Sriganganagar, Churu &
Ajmer from agricultural land & mined out area to assess the soil quality for
total 10 parameters viz. pH, EC, Organic Carbon, N, P, K, Fe, Mn, Zn & Cu. The
samples will be analysed by ICAR-Indian Institute of Soil Science, Bhopal.

Discussion on the assessment of impact on AQ by the kilns was also made
with the members in light of the earlier studies related to NCR, Dholpur &
Sriganganagar area were discussed. It was informed by Dr George, NEERI
that the dispersion modelling is an important tool to bring out the impact on
AQ by any particular activity as box model has its own limitation related to
atomospheric changes. The study carried out for the brick kilns of Dholpur
are part of such modelling. It was requested to Dr George to exercise the
dispersion modelling and box model calculation from particular area so that
same shall be incorporated in report.

Discussion on the adequate nos. of samples in terms of brick kilns and days
for which monitoring be conducted for carrying capacity assessment was
made and it was requested to committee member Dr Sudhir, NIT, Jaipur &
Dr George to provide comments and a note with statistical importance.

Followed by the above discussions, below are the action to be taken by
respective members:

1. Provide the AAQ monthly data of all the new & old CAAQMS & Manual
stations for year 2021-22 & 2022-23 (Action By : Sh Vikram Singh
Parihar, RSPCB on or before 23.6.2023)

2. Provide the brick kilns location GIS coordinate in Degree Decimal for
the districts for which still no information received (Action by: : Sh
Vikram Singh Parihar, RSPCB by 25.6.2023)

3. Prepare the brief on brick kilns associations representation, AOD data
& AQ data (provided by RSPCB). (Action By: Sunil Kumar Meena,
CPCB by 26.6.2023)

4. Share the details of survey & .KML file, report on NCR, Dholpur &
Sriganganagar with Dr George.(Action By: Sh Sunil Kumar Meena,
CPCB by 21.6.2023)

5. Based on the available information viz. survey report, .KML, reports of
NCR, Dholpur, Sriganganagar and any other reports of Dr George own
& others shall be used for carrying out evaluation of the performance
of brick kilns against the background concentration and carrying
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capacity of the area and impact of brick kilns operation on AQ district-
wise. (Action By: Dr K V George, NEERI)

6. Provide comments & a note on the adequate nos. of samples in terms
of brick kilns and days for which monitoring be conducted for carrying
capacity assessment
(Action By: Dr K V George, NEERI & Dr Sudhir Kumar, MNIT & Sh
Vinay Prabhakar, CPCB by 26.6.2023)

7. Provide a detailed note on the best practices adopted by brick kilns of
other states in terms of fuel used, pollution reduction etc. and also
provide note on the ways & means by which sustenance of brick kilns
activities may be viable in Rajasthan state. (Action By: Dr. Neeraj Jain,
CBRI by 26.6.2023)

The next meeting shall be tentatively on 30.6.2023.

Please ensure to share all the information with Sh Sunil Kumar Meena, Sc-
D on sunil.cpcb@gov.in positively within timeline.

The meeting ended with thanks to all the committee members.

SUNIL KUNAR 2l sioe b 5
MEENA pr
(Sunil Kumar Meena)
Sc-D & Nodal Officer
CPCB, RD, Bhopal

Dated: 21.6.2023
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gita Friwner (R ), wrare
Regionai Directorate (Central), Bhopal
g ugwar Freor |@ré
Central Poliution Control Board

(wateTol, a7 W& werary yiads S, WRe TER)
(Ministry of Ermmnment Forests & Climate Change,
Govemnment of India

File No.: RD/BPL/OA67_2022(CZ)/2023-24/ 2 Date: 19.06.2023

Pr1nc1pal Sc1ent1st & Head
D1v151on of Env1ronmental Soil Science

 Kind Attn: Dr M. Vassanda Coumar, Scientist, ESS division

Subject: Analysis of soil samples- reg.
Ref. Hon'ble NGT order dated 17.03.2023 in O.A. No. 67 of 2022 (CZ); Ram Dass
Vs State of Rajasthan & Ors

Sir,

The Hon'ble NGT (CZ) vide its order dated 17.03.2023, in the matter of O.A. No.
67 of 2022 (CZ); Ram Dass Vs State of Rajasthan & Ors, directed to the
committee for submitting report on "Impact of brick kilns operation on
loss/degradation of top soil.”

In this regard, CPCB has collected total 16 soil samples (agncultural land &.

another NG’I‘ .matter i.e. O.A. 1088 of 2018 Dinesh Chahal Vs UOI. The details
of the samples are attached. The samples are to be analyzed for total 10
parameters viz. pH, EC, Organic Carbon, N, P, K, Fe, Mn, Zn & Cu.

You are kindly request to please direct concern to analyses the 16 samples for
required 10 parameters for each. It is also requested to kindly give your expert
opinion/view/comments on the quality of top soil based on the analysis report
too so that the results can be incorporated in the final report that is to be
submitted to Hon’ble NGT by 10t July 2023.

Encl As above.
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7117/23, 7:51 PM Email

N "@
Email Sunil Kr Meena

Reg: Air Quality data of Old CAAQMS stations operated by RSPCB

From :lab rpcb <lab.rpcb@gmail.com> Tue, Jul 04, 2023 11:44 AM

Subject : Reg: Air Quality data of Old CAAQMS stations ~1 attachment
operated by RSPCB

To : Sunil Kr Meena <sunil.cpcb@gov.in>

Sir,
Please find the attached Air Quality data of Old CAAQMS stations operated by
RSPCB.

With regards,

Vikram Singh Parihar,
Chief Scientific Officer,
Central Laboratory,
RSPCB, Jaipur.
Mobile:91-9414116604

- AQ data required from RSPCB_old CAAQMS.xlsx
32 KB

https://femail.gov.in/h/printmessage?id=C:-22959&tz=Asia/Kolkata&xim=1
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7117123, 7:24 PM Email

Email

M% - Xy
Sunil Kr Meena

Reg: Pending GPS locations (along with latitude & longitude)

From :lab rpcb <lab.rpcb@gmail.com>
Subject : Reg: Pending GPS locations (along with latitude &
longitude)
To : Sunil Kr Meena <sunil.cpcb@gov.in>

Sir,
PFA

With regards,

Vikram Singh Parihar,
Chief Scientific Officer,
Central Laboratory,
RSPCB, Jaipur.
Mobile:91-9414116604

- Sikar final_survey format Bricks Kiln.xlsx
32 KB

- RO north_Brick Kiln Data.xlsx
132 KB

- Kishangarh_Brick KIIn informations.xlsx
29 KB

- Kishangar_details required_format CAQMS.xIsx
15 KB

https://email.gov.in/h/printmessage?id=C:-22981&tz=Asia/Kolkata&xim=1

Wed, Jul 05, 2023 05:22 PM
24 attachments
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